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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO(s). 1390 OF 2003

ORI ENT PAPER & | NDUSTRI ES LTD. Appel | ant (s)

VERSUS

STATE OF M P. & ORS. Respondent ( s)

(Wth office report)

WTH T.P. (C NO 216 of 2006
(Wth application for directions and exenption fromfiling O of

annexures and stay and with office report)

Date: 18/ 10/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPAD A
For Appellant(s) M. K. K  Venugopal, Sr.Adv.

M. Prakash Shrivastava, Adv.

For Respondent (s) Ms. Vibha Datta Makhij a, Adv.

M. B.S. Banthia, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Argument s heard.

Judgnent reserved.

(Neena Ver na) (Vijay Aggarwal)

Court Master Court Master

LI ST OF BOOKS REFERRED

1. 2000 (9) SCC 68
2. 1995 (1) SCC 655
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